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6" Floor, Block-3,
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fesite / Dated: 12" May 2020

OFFICE ORDER

The Competent Authority has decided to transfer Shri B.S.V. Prakash Kumar,
Member (Judicial) (acting President) from NCLT, Chennai to NCLT Mumbai.

(Shiv M

Registrar, NCLT

Copy to:—‘
1. P.S. to Hon’ble President, National Company Law Tribunal, New Delhi.
Hon’ble Members, National Company Law Tribunal.
PPS to the Secretary, Ministry of Corporate Affairs, New Delhi
Pay & Accounts Officer, Ministry of Corporate Affairs, Chennai
Pay & Accounts Officer, Ministry of Corporate Affairs, Mumbai
The Senior Accounts officer, NCLT, New Delhi
All NCLT Benches
NCLT website/ Notice Board.
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